
GOVERNMENT OF INDIA

MINISTRY OF EXTERNAL AFFAIRS

LOK SABHA

UNSTARRED QUESTION NO- 3091

ANSWERED ON- 13/12/2024

SEIZURE OF PASSPORTS BY EMIGRATION DEPARTMENT

3091. SHRI E T MOHAMMED BASHEER

Will the Minister of EXTERNAL AFFAIRS be pleased to state :-

(a) whether the Government has taken note that Emigration department

has seized passports of many individuals for travelling to the countries

like Yemen, Iran, Iraq etc.;

(b) if so, the details thereof along with the number of passports seized and

released, Country-wise and State-wise; and 

(c) the criteria fixed for releasing the held up passports?

ANSWER

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS

(SHRI KIRTI VARDHAN SINGH)
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(a)  There have been cases of seizure of passports of Indian nationals who

have traveled to Yemen over the past few years in contravention of the

travel ban to Yemen imposed by the Government of India vide Gazette

Notification No. S.O. 3223(E) dated 26th September, 2017 (ref. Annexure-I).

The travel ban to Yemen was promulgated in view of the fragile political

and security situation in Yemen. The Notification continues to remain in

force. 

(b)  Under  the  provisions  of  the  above  said  notification,  till  date  579

passports have been seized and received in Passport Offices across India

for traveling to Yemen despite the travel ban. Out of these, 269 passports

have been released. However, seizure/release of passports is a continuous

process. State wise/ Union Territory wise details are as under:-

State wise / Union Territory wise data

S. 

No.

Name of State No. of Passports 

seized

No. of Passports 

released

1 Andhra Pradesh 2 1

2 Bihar 19 1

3 Chhatisgarh 1 0
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2 Delhi 1 0

3 Goa 2 2

4 Gujarat 14 3

5 Haryana and Punjab 1 0

6 Jammu & Kashmir 1 0

7 Karnataka 38 5

8 Kerala 328 216

9 Maharashtra 30 5

10 Odisha 1 0

10 Rajasthan 13 0

11 Tamil Nadu 64 34

12 Telangana 6 1

13 Uttrakhand 1 0

14 Uttar Pradesh 47 1
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15 West Bengal 10 0

Total 579 269

(c) In order to mitigate the sufferings of the people who had traveled to

Yemen due  to  job  compulsions  or  due  to  ignorance of  the  travel  ban,

Government has issued guidelines to all Passport Issuing Authorities to

process the release of passports on case to case basis. A final decision on

release  of  such  seized  passports  is  taken  by  the  Ministry  of  External

Affairs and conveyed to Passport Issuing Authorities.  Any Indian citizen

whose passport has been seized for travel to Yemen despite the travel

ban,  can  approach  the  concerned  Passport  Issuing  Authority  with  a

request  for  release  of  the  passport.  Government  continues  to  take  a

compassionate view of individuals who have traveled to Yemen despite

the travel ban.

*****
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Annexure-I
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